
1 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,                      

PRINCIPAL BENCH AT NEW DELHI 

 

O. A. NO. 627 OF 2022 

Prakash Yadav 

…Applicant  

 

VERSUS 

State of Haryana and Others                   

…Respondents 

 

 

 Response of Irrigation & W.R. Department, Haryana in 

compliance of the direction passed in para no. 2 of the order                      

dated 13-5-2024 on behalf of respondent no. 5. 

 

Respectfully Showeth : 

1 That on the last date of hearing held on 13.05.2024, this Hon’ble 

Principal Bench of NGT, New Delhi has perused the reply dated 

01.05.2024 filed by the State of Rajasthan, whereby it was claimed 

that there are two check dams constructed on the River Sahibi. The 

Ld. Counsel appearing for the State of Haryana has disputed the 

above claim. Upon that, on the prayer of Ld. Counsel of State of 

Haryana, this Hon’ble National Green Tribunal (Principal Bench), New 

Delhi pleased to allow one week’s time to file reply to the stand taken 

by the State of Rajasthan.  

2 That a joint inspection of rain water harvesting structures/check 

dams constructed by State of Rajasthan in Sahibi, Krishnawati & 

Dohan River catchments was carried out on 24.05.2005 & 

25.05.2005 having representatives from Upper Yamuna River Board 
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(UYRB) and State of Rajasthan & Haryana. The report of the 

committee was issued by Upper Yamuna River Board, Ministry of 

Water Resources, Government of India to the State of Rajasthan and 

Haryana vide No. UYRB/Tech./21/04/410-13 dated 01.06.2005, 

which is annexed as (Annexure R-1/5). Sr. No. 4 of the report of the 

joint inspection clearly shows that a total of 83 check dams have 

been constructed by Rajasthan in Sahibi, Krishnawati & Dohan River 

catchments having some of them even older than 100 years while 

some others were more recent. Since, it was not possible to visit all 

the 83 sites, so 11 sites were visited as decided by consensus and 

further officials representing Rajasthan State were requested to 

provide the data for all the structures at the earliest which has not 

been received till now. The list of members was appended as 

Appendix-1 and list of check dams inspected by the Committee was 

appended as Appendix-2 (09 No. check dams inspected on River 

Sahibi and 01 No. each on River Krishnawati & Dohan respectively). 

The rebuttal to the claim of State of Rajasthan in reply dated 

01.05.2024 is purely based on the aforementioned document which 

has never been disputed by the State of Rajasthan.  

In view of the above submissions, it is very respectfully submitted 

that above response may kindly be accepted. 

   

Date:  21.05.2024     (Ravinder Pal) 

Place: Rewari      Superintending Engineer, 

JLN Water Services Circle, 

Irrigation and Water Resources, 

Department, Rewari.  

(on behalf of Respondent No. 5) 
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